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THE GAUHATI HIGH COURT AT GUWAHATI
(THE HIGH COURT OF ASSAM, NAGALAND, MIZORAM AND ARUNACHAL PRADESH)

NOTIFICATION

Dated Guwahati the 20" September, 2023

HC.V1I-29/2023/9601/A: In continuation of High Court Notification No. HC.VII-
17/2023/2369/A dated the 16™ March, 2023, the Hon'ble Gauhati High Court has been
pleased to confer ex-post facto promotion to Shri Basab Bijoy Bhattacharjee, the then
Presiding Officer, Industrial Tribunal, Cachar, Silchar (since retired) with consequential
seniority in the Grade-I of Assam Judicial Service with effect from 27.09.2011. The
officer shall be entitled to notional financial benefits in Grade-I of Assam Judicial
Service, for the period he did not perform the duties of office and the actual benefits
will be granted with effect from 22.02.2023.

By Order,
P/ - Rpal Ragiphoa,
REGISTRAR {VIGILANCE}

Gauhati High Court, Guwahati

Memo No. HC.VII- 29/2023 /9602-9610 /A. Dated 20.09.2023
Copy to:-

1. The L. R. Cum Secretary to the Govt. of Assam, Judicial Department, Dispur,
Guwahati-6.

2. The Principal Accountant General (A&E), Assam, Maidamgaon, Beltola, Guwahati.

3. The Registrar cum Principal Secretary to Hon'ble the Chief Justice, Gauhati High
Court, Guwahati.

4. Shri Basab Bijoy Bhattacharjee, the then Presiding officer, Industrial Tribunal,
Cachar, Silchar (since retired).

5. The Project Manager, Gauhati High Court, Guwahati, for uploading the Notification
in the official website of the Hon'ble Gauhati Hig*: Court.

6. The Deputy Director, Printing & Stationery, Assam Govt. Press, Bamunimaidan,
Guwahati 21, for publication of the Notification in the Assam Gazette.
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The Private Secretary to Honble Mr. Justice / Mrs. Justice
Gauhati High Court, Guwahati.

The C. A. to Registrar General/ Registrar (Judicial)/Registrar (Admn.)/, Gauhati
High Court, Guwahati for uploading in the Gauhati High Court website.

The C.A. to Registrar General / Registrar (Admn.) / Registrar (Vigilance) / Registrar
(Judicial)/ Registrar (Estt.), Gauhati High Court, Guwahati.
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REGISTRAR (VIGILANCE)
GAUHATI HIGH COURT, GUWAHATI
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